
31 Written Answers [RAJYA SABHA] to Questions 32 

 



33 Written Answers [ 19 NOV. 1971.] to Questions 34 
 

 

The actual savings in expenditure effected 
by the reduction in staff are being ascertained 
from the two Missions. 

UNEMPLOYMENT IN THE COUNTRY 

* 127. SHRI N. SRIRAMA REDDY : Will 
the Minister of LABOUR AND REHABI-
LITATION /*m VlT "TTSfa *T«rr he pleased 
to state what is the position with regard to 
unemployment in the country at present cate-
gory-wise viz : 

1. Agricultural Labour, 
2. Skilled Labour, 
3. Engineering    Graduates   and    Diploma 

Holders, 
4. Doctors, 
5. Commerce Graduates, 
6. Educated persons ? 

THE MINISTER OF LABOUR AND 
REHABILITATION  
(SHRI R. K. KHADILKAR) : Precise estimate; 
of unemployment in the country (total or 
category-wise) are not known. The available 
information relates to the number of work-
seekers on the Live Register of Employment 
Exchanges in the country which is given in the 
statement placed on the Table of the House. 

STATEMENT 

.Number of different categories of work-seekers 
who were an lite Line Register of Employment 
Exchanges  as on  30th  June, 1911 

Category of work-seekers No. on Live 
Register as on 
30. 6. 1971 

1. Educated job-seekers (Matricu-       
20,53,348 lates and above). 

2. Commerce Graduates (including
 746,4
2 Post-graduates;   included in 
item-! above. ________________________  

Category of work.seekers No. aa Live 
Register as on 
30.   6.  1071 

3. Medical Graduates (including 3,000 
Post-graduates i   included i.i 
item-1 above. 

4. Engineers— 

(i)   Engineering Graduates 16.641 
(including Post-graduates 
included in item.-! above. 

(ii)   Diploma-holders included 48,402 
in item-] above; 

5. Agricultural Labourers. C24* 
6. Skilled and Semi-skilled job- 2152,014f 

seekers. 

* Above information regarding Agricultural 
Labour relates only to those persons who are 
registered at the P.mployment Exchanges, 
which are mostly located in urban areas. 

| Relates to craftsmen and production 
process workers. 

WITHDRAWAL OF TRADE LICENCES 
IN CEYLON 

•128.   SHRI PRANAB  KUMAR 
ML'KHERJEE : SHRI 
GANESHI LAL 
CHAUDHARY: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to st3te : 

(a) how many Indian traders and business-
men will be affected by the decision of the 
Ceylonese Government to withdraw trade 
licences from the Temporary Residence Permit 
Holders by the end of this year : and 

(b) whether the Government of India .took 
up the case of these traders with the Govern-
ment of Ceylon if so,   what are  reactions of the 
Government ol Ceylon in the matt, r .' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS/ 

 -SHRI SURENDRA 
PAL SINGH) : (a) As the House is aware, the 
Government of Ceylon have decided not to give 
extensions to the residence permits of a number 
of foreign nationals in pursuance ol'their deci-
sion to Ceylonise certain occupations. Approxi-
mately 3000 Indian nationals have been 
affected. 

The sanctioned staff strength in London was
as follows : 


